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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

CALCUTI'A BENCH, CALCUm 

0. A. No.35O/OflQ9 	of 2017 

In the matteLi 

ASHOK KUMAR BISWAS, Son of L:' 

I Jagadish Chandra BiswaS, aged about 

47 years, working as a Tech. Grade-I 

(Welder) under SSE/IC/C&W/NW a. 

Accident Relief Train at New Jalpaiguri 

Railway Station Railway. Station, 

residing at Quarter No.71/13, Type-Il, 

Railway Centr& Colony, Pot Office & 1. 

 

Police Station - Bhalctthaga, District - 

JalpaigUri, Pin -734007. 

'I  APPLICA.NT 

V ER S U 

1. 	UNION OF INDIA, through the Ceneral 

Manager, N .F. Railway,; MaligaOn, 

Guwabati, Assam, Pin-780011. 

2. 	
THE CHIEF MECHANICAU ENGINEER, 

I 
North East Frontier 

Guwahati, Assam, Pin-780911. 
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013. THE DIVISIONAL RAiLWAY MANAGER,  

North East; Frontier RW& 

DivisiOfl, Bihar, pin854105. 
* 

THE 	SENIOR 	
DIVISIONAL 

4.MECHANICAL ENGINEER, North East 

Frontier Railway, Katihar DivisiUi&, 

Bihar, pin-854 105. 

'I  

.. THE DIVISIONAL MECHANICAL 

ENGiNEER, North Eas 
P:cis 

Railway, Katihar Divisibfl, New 

JpaigUri, 	734007. 

6. 	
THE SSE/IC/C&W/NJP, North East 

Frontier Railway, Katihar 
DviSiOfl, New 

JalpaigUfl p-734007. 

H 
I 	

... RESPONDENTS 



os. 350.00229.2017 

No. O.A. 350/00229/2017 	 Date of order: 78.2017 

Present: Hon'ble Mr. A.K. Pattnalk, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

For the Applicant 	 Mr. B. Chatterjee, Counsel 

For the Respondents 	NOne 

- ORDER(Orai) 

S.K. Paftnaik, Judicial Member: 

Heard Mr. B. Chatterjee, Ld. Counsel for the applicant. 

Mr. Chatterjee fairly submitted that he has received intructions 

from his client that after filing of the O.A. ,the grievance of the applicant 

has already been retiressed, 

3. 	Accordingly, the O.A. is disposed of being not pressed. 

(Dr. Nandita 6latterJee) 	 (At'ft,iaIk) 
Administrative Member 	 Judicial Member 
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